
OFFICE OF THE CHIEF METROPOLiTAN b4AGISTRARE:
CENTRAL DISTRICT: DELHI

ORDER

in partial modification of Duty Roster bearing No- 1221-1292/

( MM/(.-..,entI.a1/SS/DR/2023 dated 30-01-2023 for the month of FebruarY-2023, it is herebY

ordered that Ms. Sakshi Jaiswal, Ld' Metropolitan Magistrate’ Cenna1 District’ sha11 WOF<

as Duty MM on 26_02_2023, in place of Ms. Neha Mind, Ld' Met[_?politan MagIstrate

Centi.a1 District. Rest of conditions shall remain unchanged.

(SI.DD,h.A'RTH A MALIK )

CHIEF METROPOLITAN MAGISTRATE
CENTRAL DISTRICT, DELHI

No. 2701_2725 /SS/DR/2022
Dated: 24-02-2023

Copy forwarded for information to:-
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The Ld. Principal District & Sessions Judge (HQs). Delhi'
The Ld Officer In-Charge) PooI Car, THC, Delhi
The Ld. (.'-MMS, all Districts, Delhi/ New Delhi.
The Ld. Secretary, DLSA, Central District, THC> Delhi.
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The Ld. Principd1 Magistrates, JJB-1,TI & IIIl Delhi/New Delhi
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09. The Director, Prosecution, THC, Delhi. .,
The IiTnmi;sioner of Police and DCsPJ North1 Central and West District, Delhi

The 1 G (Prison), Tihar Jail, Delhi/ New Delhi.
The Secretaries: Bar Association, TI-I(...,/PI–lC/KKD/Rohini/Dwarka & Saket
Courts, Delhi.
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The Nazardt Branch/Filing Section, Central District, THC, Delhi.

The AO (J), Computer Branch, Central District, Delhi.
The Care Taking Branch> THC, Delhi .

Th, s,p„i.t„d,„t J,iI, N,w D,II,i/ Law Officer, Tillar Jail/ Lock-Up InchaFge'
THC. De11ri

For uploading on Central Web-sjte Committee though LAYER
The video Conferencing Room, THC, Delhi.

19, The Cash Branch, THC. Delhi
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The Gtlard File.
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(srDDHARTnA MALIK )
CHIEF METROPOLITAN MAGISTRATE

CENTRAL DISTRICT) DELHI


